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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Civil Appeal No.1882/2004
MS. ONGC LTD Appel lant (s)
VERSUS
COVWMNR. OF CUSTOMVS, MUMBAI Respondent (s)

( Wth Appln(s). for ex-Parte stay )

Date : 31/03/2004 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR, JUSTI CE S.B. SI NHA
HON BLE MR JUSTICE S.H KAPAD A

For Appellant (s)Ms. Rekha Pandey, Adv.

For Respondent (s)

UPON bei ng nmentioned by the counsel the Court nmade the foll ow ng
ORDER

No orders.

(D. P. WALIA) (JANKI BHATI A)
COURT MASTER COURT MASTER



